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ITH AT T 7T 39T T IT-GTT (2) o Tl TeqT TTERTET GTeT 30T 17 s T sfraer sifae
I |

T ATAFAAT F AN A ATAT G F L@ AT A 41 FETH TAHTET 6 Ih FHrA T H IqA
8 3T 3T fRaas AtRat g Adrerr & ST gdr ¢ |
TTEA

TISTEITH 57 o JrEaTeT ol | TP T9HET 56 & .41, 81.600 & f.#1.178.270 = o0 sroiq
T ST ATAT HEAAT T STIAT HEAAT HAigd o H7 "erd feawor

[ 67 AT T | Tt T 779 FEETET |
EQTE] A §&AT Y T TR || R fT v || i 1 g IR ER T
il (€T T=hTs) (FFRT)

L 1] 2 L 3 I 4 | 5 [ 6 |

[T T AT FHEATET |

T T AT ST |

[ [255/80 [t . . [ 0.0155 e )| 0.0155|

2 |1262/70 [T |[mm. T || 0.0453 (@) 0.0453|

3 |1339/57 ||t |[Frsf | 0.0089 (zFar)| 0.0089)

4 |1360/67 ||t [, . 1 | 0.0296 EF=r )| 0.0296|

5 [369/360 [Ffr e || 0.035 @wom)| 0.035|

6 [371/67 [Ffr B 1 || 0.09Gwm)| 0.09)

7 [372141 et rmsm || 0.002 GE)| 0.002]

8 |1373/67 ||t [, . 1 | 0.0297 GFmr )| 0.0297|

o [388/67 [t [y [ 0.0103 @7 )| 0.0103

10 |398/234 [Pty |, =, | 0.0393 EF=r )| 0.0393]

11 Jaor Frft [ [ 0.0214 G| 0.0214)

12 410388 [t e || 0.0494 o) 0.0494]

13 |448/40 [Ty o= T || 0.0243 FFR)| 0.0243|

14 |449/68 [Ty o= T || 0.0405 (FFR)| 0.0405|

15 |464/361 [ |m=w [ 0.0566 e )| 0.0566)

[16  |465/361 [t s || 0.014 G| 0.014)

17 7 [t st [ 0.0078 &7z )| 0.0078]

18 |59/ [Fsft [eh#fm | 0.06Gew)| 0.06)

TERE [ e [ 0.1861 e )| 0.1861]

20 |61 [t [T =, [ 0.033 G )| 0.033

R [t B 1 | 00573 Geae)| 0.0573

P2 |64s3 [t [ [ 0.0619 Gae )| 0.0619)

23 |le6 Rt |l&r. . 1 | 0.025 G| 0.025|

24 |67 [t B 1 || 0.1297 Geae)| 0.1297]

25 672 Foroft :Wﬁ TN 00784 o) 0.0784




[T =7 3(ii)] AT T TSI © ST
ATTe T ATH: LI

6 | (R B2 || 0.2497 e )| 0.2497]
27 |10 |t lo.m.2 || 0.0152 @) 0.0152)
28 |1024/633 |t |z =g || 0.0176 w0 0.0176]
o 10250640 [t et [ 0.0177 @) 0.0177]
B0 |[1173/541 [Fft e || 0.0361 @F )| 0.0361]
131 112 |[FsY | 2 | 0.102 EFw)|| 0.102|
32 |[1248/956 [Fft . 2 [ 0.1072 G )| 0.1072]
33 [1270/549 [t 1 || 0.0474 G| 0.0474
34 |[1277/549 ||t [, . 1 | 0.132 @R 0.132]
35 |13 ||t & 2 | 0.0384 (zFor)| 0.0384|
36 ||1378/692 ||t a1 || 0.1165 @R 0.1165|
37 |l1379/692 ||t a1 | 0.034 @R 0.034|
38 |1380/693 ||t a1 || 0.0811 @R 0.0811|
30 |[1381/693 Rt .71 | 0.0805 (&Few)| 0.0805|
40 |[1459/983 et e [ 0.0057 G )| 0.0057]
41 |1460/983 [t et || 0.0018 GF)| 0.0018|
42 |[14621982 Frft e || 0.0662 GF )| 0.0662
43 |1463/982 [Ty [T | 0.0053 &Fer )| 0.0053|
4a |2 ||t F.am2 || 0.1001 @) 0.1001|
45 |l541 ||t e | 0.05@F)| 0.05|
46 |542 [Ffr B2 || 0.0782 Gwom )| 0.0782]
47 |43 ||t e | 0.1169 =) 0.1169)|
48 |[544 [Ffr k. =. [ 0.0843 G )| 0.0843]
49 |46 ||t o= | 0.1604 (FFor)| 0.1604|
50 |47 ferrat e [ 0.0768 7= )| 0.0768
151 |l548 [Pt . 1 | 0.2103 @) 0.2103|
52 |e32 [Ty [T | 0.0148 EFor))| 0.0148|
53 |637/1 [t [ 8w | 0.005 Gwm )| 0.005]
54 |638/1 [t ez = || 0.0054 )| 0.0054
55 |638/3 [ ez | 042 Goom)| 0.1
56 |43 ||t o= | 0.0031 @R 0.0031|
57 |e45 ||ty | . | 0.2831 GF=r)| 0.2831|
58 |l646 [ExSaat e [ 0.0021 7w )| 0.0921]
59 |653/1 [t B2 || 0.1149 Gooar))| 0.1149)
60 6532 [t . . [ 0.0254 e )| 0.0254
61 654 [ty [l ==t ][ 0.1906 o )| 0.190§)
62 659 sty T 0.005 (o) 0.005
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63 |660 EEil ALALTA || 0.2214 (ZFT) 0.2214
64 |61 [t Frar. || 0.169 GFow)| 0.169)
65  |lo6a [Ffr =1 || 0.0555 @) 0.0555|
66 |665 [t f. 1 || 0.1381 Gwom)| 0.1381]
67 |lo66 [Ffr . . [ 0.169 = )| 0.169)
68 |74 [t et || 0.0077 e )| 0.0977]
6o |75 [ e [ 0.0158 @ )| 0.0158|
70 676 [t . . [ 0.1854 (e )| 0.1854
71 |e77 [t B2 || 0.2205G@e)| 0.2205]
72 |78 ||t [, . 1 | 0.2343 @Fo)| 0.2343|
73 |le8or2 ||t B2 || 0.0007 @R 0.0097|
74 |l681/2 ||t lsm.sr. 1 || 0.0407 @) 0.0407|
75 |l682 ||t 5. . | 0.1257 @) 0.1257|
76 | [ | [ 0.0328 e )| 0.0328|
77 loos [Ffr . . [ 0.0639 (e )| 0.0639)
78 | [t . 2 [ 0.2553 7w )| 0.2553
79 |i85812 |[Fsft [Ty | 0.0125 EFer)| 0.0125|
B0 |858/3 [t Fran 1 || 0.0313 Gwow)| 0.0313]
81 8591 [t e [ 0.0202 e )| 0.0292]
82 |l860/1 [T o= | 0.0238 (FFr)| 0.0238)|
83 |l861/1 ||t o= | 0.0634 a7 )| 0.0634|
B4 |ls67 et e [ 0.1194 G )| 0.1194]
85 |lses [ e [ 0.052 G==r)| 0.052)
86 |[e69 |l |ereft e || 0.0332 ()| 0.0332]
87 870 [ e [ 0.2058 EFr )| 0.2058)
88 |s75 st e [ 01071 GF )| 0.1071]
8o |l876/1 [Pt o= | 0.2165 FF)| 0.2165|
o0 87612 [t e [ 0.1618 &weae )| 0.1618|
o1 |ls77/1 [t == || 0.0077 G )| 0.0077]
o2 |ls78r1 [t e [ 0.0047 (e )| 0.0947]
o3 |l8s0 [t e [ 0.1555 (e )| 0.1555|
o4 |8 [ e [ 0.0021 e )| 0.0021]
o5 |ls2 [t et [ 0.042 Gz )| 0.042)
EE [t B2 | 03173 Gae)| 0.3173
o7 |los6/638 [t [zt || 012 GF)| 0.12]
o8 |73 [t [e=fr=ms || 0.0458 G )| 0.0458|
o9 o4 [t == || 01117 G| 0.1117]
100|975 Roft RSl 0.0167 (Z7¥ ) 0.0167
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101 977/887 BEl g FALATE 0.0952 (ZFaT ) 0.0952
[102 |o7s/s87 [ e ==z || 0.2312 G=m)| 0.2312]
103 |084/540 ||t |l | 0.0264 EFm )| 0.0264|
i T AT AT |
[104 [1102/369 [t e [ 0.0809 (e )| 0.0809)
105 |1266/453 [t |t =re || 0.0632 (@0 )| 0.0632]
[106 |[1400/453 [t [t =wts || 0.1542 )| 0.1542]
[107 |[1423/862 [t B 1 || 0.0859 GF)| 0.0859)
108 [1430/918 REL ?‘ 23 084s G ) 0.0848
1109 |1668/384 ||t sy | 0.0084 EF=r )| 0.0084]
110  |[1689/546 Rt . . 1 | 0.0878 %= )| 0.0878)|
[111 |[1690/546 [t B 1 || 0.0753 Gwow)| 0.0753]
112 |l1838/327 ||t |[sra | 0.0097 (%) 0.0097|
113 |1873/326 ||t . e || 0.0636 (@) 0.0636|
[114 |[1874/326 et e [ 0.032 G )| 0.032]
115 |[1875/326 ||t e | 0.0028 (zFr)| 0.0028)
116  ||1886/1875 [T [Tt | 0.0265 ()| 0.0265|
117 |1888/1874 REL 3“5' e 0.0121 EFr) 0.0121
118 |1889/1886 Rl 3“5' e 0.0035 (FF7) 0.0035
119 |11890/326 ||t e | 0.0073 )| 0.0073]
120 |[1900/920 [y [Er= | 0.1782 Gwrm )| 0.1782)
121 |[1902/1789 [y [Ere | 0.2229 GFom )| 0.2229)
122 |1903/1423 [y |[Er= [ 0.1017 GFom )| 0.1017]
123 |[1905/922 [y |[Er= [ 0.1439 GFom )| 0.1439)
124 |1908/914 [y [Ere [ 0.1097 GFr )| 0.1097]
125 |[1900/925 [ | [ 0.0459 e )| 0.0459)
[126  |[1910/1430 et |f=w [ 0.1054 (e )| 0.1054]
127 |[1956/384 ||t e | 0.0912 @Far)| 0.0912)]
128 1957/384 BEL S;? T 0.5048 (a7 ) 0.5048
120 |[1966/589 [t B2 || 0.0572 Gwae)| 0.0572)
130 |1968/1965 ||ty |l&r. =71 1 | 0.0063 &F=)| 0.0063|
(131 |[1969/1965 [t B 1 || 01321 @) 0.1321]
S eI
132 319 REL W13 2| 0.2057 (B 0.2057
. T.-3
133|320 T T T 0.265 (FF=1) 0.265
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134 ||321 ot ;@? ASH 0 2766 () 0.2766
(135|326 s [ 0.1124 G )| 0.1124]
(136 |[327/1 [t .= || 0.0307 GFo)| 0.0307]
(137 32712 [t f. & || 0.0364 GFm)| 0.0364
138 3273 [t [ || 0.0446 GFrm)| 0.0446|
139|382 Frft 33”'%' TN 02311 @) 0.2311
140 |[391 |l |Fremae || 0.005 @R 0.005|
141|397 [Ty || | 0.0187 (&Fow )| 0.0187|
142 |l451 ||t | . | 0.1145 (%) 0.1145|
(143 452 [ |FemArh || 0.059 G )| 0.059)
144 |la54 ||y [T 1#r.2 || 0.1585 ()| 0.1585|
145  |l455 ||t a2 || 0.1305 (@) 0.1305|
146 |l456 ||t a2 || 0.084 @) 0.084|
147 |las7 ||t a2 || 0.2148 @R 0.2148|
148|500 [ [FremATR || 0.0015 @) 0.0015|
149 |46 ||t [, . 1 | 0.0508 (zFar )| 0.0508)
150  |[547 ||t [, . 1 | 0.2537 @) 0.2537|
151|548 Froft A2 se6

1 2566 (37 0.2566
152|549 Foroft ? 2T 1750 @) 0.1759
153 |l563 [Frft B2 || 0.0263 7o) 0.0263]
[154  ||564 [t B2 || 0.2153 e 0.2153]
155 566 oty EEW R 0.026 (ZF7 ) 0.026
156 ||568 forsf ?ﬂﬁé Tl 0.0163 @) 0.0163
[157 |569 it Foarw1 || 0.0892 GFar)| 0.0892]
158 |[570 [Ffr Foanw1 || 0.022 @) 0.022]
159|571 [t [t 3 [ 0.2256 (e )| 0.2256)
160  ||586 Rt |l&r. . 1 | 0.178 GFom)|| 0.178|
161 |87 ferdt e [ 0.046 G )| 0.046)
162|588 [t [ wfm || 0.0971 GFaw)| 0.0971]
[163  |j858 [t B 1 || 0.009 @F)| 0.009)

. M. 1 AT
164 |[860(860/1,860/2) |[frsfr e 0.2883 (37 ) 0.2883
[165 |[s61 [EER Bar1 || 0.2252 Gw) 0.2252]
166|862 Profr 3T 1 0.1897 (37 0.1897
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167 |l86312 . 0.0177 (FF77 ) 0.0177
168 (872(872/1, 872/2) A TATE ) 1716 @) 0.1716
169|874 0.4692 (37 0.4692|
170 |l874/2 0.0485 (37 0.0485|
171|883 0.0216 (FF77) 0.0216|
172|886 . 0.4854 (377 0.4854]
173 Jo14 st == 0.0611 (FF77 ) 0.0611]
174 918 4. M. 29 0.0838 (F#a7 ) 0.0838
175 Jo19 st =g 0.0302 (ZF=r )| 0.0302)
176 021 0.0039 (Z7T || 0.0039)
177|925 TATAL AN 0 1451 @) 0.1151
178|926 0.0029 (%= )| 0.0029)
179|927 0.004 FFr )| 0.004|
i 7 AT gewRAT |
180  |[1313/318 e =T 0.007 (FZFo7 ) 0.007|
181 |1314/318 st =g 0.0821 (FF¥ ) 0.0821|
182 |1346/1207 e =are || 0.0631 (FF%) 0.0631|
183  |1378/1353 0.1397 (3F7) 0.1397|
184  |316/5 0.0437 (3F7) 0.0437|
185 (317 A 0225 @) 0.0225
186 318 TTASE || 1833 G 0.1833
187 32011 et 0.021 (& )| 0.021]
188 333 0.0258 &+ )| 0.0258
AT 7 AT A |
[189  [[1042/847 e sRm || 0.0222 GFow)| 0.0222]
190  |[1055/774 - 0.098 (zFr )| 0.098)|
191 [1059/1056 0.0222 (FF7T7 ) 0.0222
192 |1070/218 0.0444 (277 )| 0.0444
193 [1071/218 0.29 (FF7) 0.29
194 (1073/1063 0.2121 (FFT) 0.2121
195 [1074/1063 0.0115 (FF77 ) 0.0115
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196 |1075/1064 el w 0.0652 (377 ) 0.0652
[197 |[1076/1064 |EER a2 || 00114 @) 0.0114]
198 |[147 [T | | 0.2324 FFw)|| 0.2324|
[199 |[159 [ |7 [ 0.2036 G )| 0.2036)
oo [[173 [t a1 || 0.0191 Gwae)| 0.0191]
201|174 [t B.1 || 0.0688 GF)| 0.0688|
o2 175 [t B || 0.0264 GFa)| 0.0264
203|193 [ | [ 0.0339 &eae )| 0.0339)
204|199 [t it || 0.1146 (GFeae)| 0.1146)
205|200 [t B2 || 00961 GFw)| 0.0961]
206 |201 Rt r.am-1 || 0.0122 @) 0.0122]
207 203 =R a2 || 0.2458 (5w )| 0.2458]
208 |204(204/1) |[Fsft w2 || 0.0029 FFR))| 0.0029)
209|206 [t Frar2 || 0.0358 GFem)| 0.0358|
210|218 [t B 1 || 0.0185 Gwow)| 0.0185|
211 |[219 ||t a1 || 0.0752 @) 0.0752)|
212 |[220 ||t a1 || 0.3089 (@FeR)| 0.3089)
213 221 [Ffr Fra1 || 0.002 GFm )| 0.002]
214|228 T il 0.0222 (FFa) 0.0222
215 ||229 oty W 0.0346 (7 ) 0.0346
216|230 [T [Tt | 0.0228 (FFa7 )| 0.0228)|
217|363 |l [y | 0.1027 @) 0.1027|
218|364 ||t Ereft ww || 0.7584 (@) 0.7584]
219 |1365 ||t |Ereft ww || 0.3392 (@) 0.3392]
220  |1366 | e | 0.1729 FFor)| 0.1729)|
221|369 [t .2 [ 0.0202 e )| 0.0202]
222 %883%;370’ Frft 1 2 0.0415 (3% ) 0.0415
223|372 [Pty [T, 2 | 0.1791 GFmr)| 0.1791|
224 422 [Ffr . 1 [ 0.094 G )| 0.094]
225 4232 [ e [ 0.0054 (& )| 0.0054
226 |l427 forfy E‘ ;ﬁ TR 0.4004 G ) 0.4004
227 |la28/1 ||t |[Ereft Fw || 0.0333 (@) 0.0333|
228 4282 [t s || 0.1983 GFr)| 0.1983]
229 |29 Frofr A AT || 0.2003 (BRI 0.2003
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230 429/2 IGELl AT AT 0.0424 (Z%7) 0.0424
231 |1463/365 oy FTelT T 0.0389 (7o) 0.0389
232 467/405 IGEil AT FLATS 0.042 (%37 0.042
233 |l469/405 |Fsfr et e || 0.2426 EFE )| 0.2426
234 470/405 IGELl AT ALATS 0.3598 (F#a7 ) 0.3598
235  |545/366 oy Aot =7 || 0.3067 (BFm ) 0.3067
236 ||549/366 REL FTeft T 0.233 (FFT) 0.233
237 |552/405 REL m 0.0166 (77 0.0166
238 |559/366 oty ATt T || 0.0849 (FFoR) 0.0849
239 |i561/365 |Fsft e w=m || 0.1109 GFer )| 0.1109)
240 571/405 IGELl FTAT ALATS 0.1014 (3% ) 0.1014
241 |576/405 |Frsfr e Ffm || 0.078 GFoR)| 0.078|
242 |1584/366 |Fsfr Frefr w5 || 0.2663 (FFoR)| 0.2663
243 |689/204 GEL ?me 0.1549 (3% ) 0.1549
244 |702/585 |Fsfr Frefr w5 || 0.1086 (FoR))| 0.1086|
245 |708/219 |Fsfr -1 | 0.2042 GFER )| 0.2042)
246 :822%;1)086/ 709 ety T, . 1 0.1032 (3% ) 0.1032
247 |715/430 |Frsfr 2 || 0.0415 @FEr)| 0.0415|
248 ||755/585 ForfY AT 0.0463 (FF7) 0.0463
249 |756/701 |Frsfr (B | 0.0917 @EF=m )| 0.0917|
250 |[757/702 |[Frsfr [EEiE | 007 GFow)| 0.07|
251 |782/175 |Frsfr Frar-1 || 0.0847 @GFER)| 0.0847|
252 |1838/428 ForfY FTefT T 0.004 (FForT) 0.004
253 |l843/467 |Frsfr et == || 0.1325 FFmw )| 0.1325|
254 844/467 [GEll AT ALATS 0.1168 (37 ) 0.1168
255  ||854/585 oty Feft =7 || 0.0054 (FF= ) 0.0054
256 ||917/868 AT TR T, TEF || 0.0077 (FEE) 0.0077
257 |l919/370 |[Frerr o7 o= 3= || 0.1851 BT )| 0.1851
258 |960/701 ot AT 0.0382 (3% ) 0.0382
250  ||965/471 oty FelT T 0.0334 (7o) 0.0334
260 965/471 BEL FTAT FleT 0.1074 (347 ) 0.1074

Total 25.737

[®T. . RW/JAI/RJ/CE-RO/NH-1 2012/2025/08/3A]
g IfiET, fAgerw
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 19th March, 2026

S.0. 1465(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NHS56 in the
stretch of land from Km. 81.600 to Km. 178.270 in the district of BANSWARA in the state of RAJASTHAN, hereby
declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, SDM Banswara in writing and shall
set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard, either in
person or by a legal practitioner, and may, after hearing all such objections and after making such further enquiry, if
any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH56 in the stretch of land from
Km. 81.600 to Km. 178.270 in the district of BANSWARA in the state of RAJASTHAN

State: RAJASTHAN ||District: BANSWARA |
SI. No. Survey/Plot Type of Land || Nature of Land Area Area
Number (in Local Unit) (in Hectares)

L 1 | 2 L3 | 4 | 5 | 6 |
|Taluk: Banswara |
|Village: Bhagatpura |
1 |l255/80 ||Private |IBE. GO. | 0.0155 (Hectare )| 0.0155|
E ll262/70 |Government  |[N.H.ROAD || 0.0453 (Hectare )|| 0.0453|
3 |1339/57 ||Private |IBERANGI | 0.0089 (Hectare )| 0.0089)|
l4 |l360/67 |[Private |IBE. Go. 1 | 0.0296 (Hectare )| 0.0296|
E 11369/360 ||Private |AABADI | 0.035 (Hectare )| 0.035|
l6 371/67 ||Private IBE. Go. 1 I 0.09 (Hectare )| 0.09|
7 372/41 Government g&l\\;{ CI%J ARI 0.002 (Hectare ) 0.002
I8 |1373/67 ||Private |BE.Go. 1 | 0.0297 (Hectare )|, 0.0297|
lo |1388/67 |[Private |AABADI | 0.0103 (Hectare )| 0.0103]
10 |398/234 ||Private |IKa. Ka. | 0.0393 (Hectare)|| 0.0393)|
11 |l40/1 ||Private |[KHARAB | 0.0214 (Hectare )| 0.0214]
12 |l410/388 ||Private ||laABADI | 0.0494 (Hectare )| 0.0494|
|13 |l448/40 ||Government |[N.H. Road | 0.0243 (Hectare )| 0.0243|
14 |l449/68 |\Government  |[N.H. Road | 0.0405 (Hectare )| 0.0405|
IE |l464/361 |lGovernment  |[ROAD | 0.0566 (Hectare)|| 0.0566)
l16 |l465/361 ||Private |AABADI | 0.014 (Hectare )| 0.014|
17 |l57 ||Private |IBERANGI | 0.0078 (Hectare )| 0.0078|
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18 59/1 Private EI;,[];IEEM 0.06 (Hectare ) 0.06
19 ll60/2 ||Government  |[NAHAR | 0.1861 (Hectare )| 0.1861]
20 ll61 |[Private |lKA. CH. | 0.033 (Hectare )| 0.033]
21 ll64/2 ||Private IBE. Go. 1 | 0.0573 (Hectare)|| 0.0573)|
22 ll64/3 ||Private |IBE. Go. | 0.0619 (Hectare )| 0.0619)
23 |l66 |[Private |IBE. Go. 1 | 0.025 (Hectare )| 0.025|
24 ll67/1 |[Private |IBE. GoO. 1 | 0.1297 (Hectare )| 0.1297|
25 67/2 Private ééB{A DIBE. 0.0784 (Hectare ) 0.0784
|Village: Surpur |
26 IR ||Private |IBE. Go. 2 | 0.2497 (Hectare )| 0.2497|
27 |10 ||Private |IBE. Go. 2 | 0.0152 (Hectare )| 0.0152]
28 1024/633 Private gﬁilliill\)] o1 0.0176 (Hectare ) 0.0176
29 |l1025/640 ||Private lPANVA | 0.0177 (Hectare )|, 0.0177]
30 ||1173/541 |[Private |AABADI | 0.0361 (Hectare )| 0.0361]
31 12 ||Private |IBE. 2 | 0.102 (Hectare )| 0.102]
32 ||1248/956 ||Private |IBE. 2 | 0.1072 (Hectare )| 0.1072|
33 |l1270/549 ||Private ||ADAN 1 | 0.0474 (Hectare )| 0.0474]
34 ||1277/549 |[Private |IBE. Go. 1 | 0.132 (Hectare )| 0.132]
I35 113 ||Private |IBE. 2 | 0.0384 (Hectare )| 0.0384]
36 ||1378/692 ||Private K. Go.1 | 0.1165 (Hectare)|| 0.1165|
37 |l1379/692 ||Private K. Go.1 | 0.034 (Hectare )| 0.034|
38 ||1380/693 |[Private |IBH. GO. 1 | 0.0811 (Hectare )| 0.0811]
39 ||1381/693 ||Private |IBH. GO. 1 | 0.0805 (Hectare )| 0.0805|
l40 ||1459/983 ||Government  |[RAASTA | 0.0057 (Hectare )| 0.0057|
l41 ||1460/983 ||Private |AABADI | 0.0018 (Hectare )| 0.0018|
l42 ||1462/982 |[Private |AABADI | 0.0662 (Hectare )| 0.0662]
l43 ||1463/982 ||Government  |[RAASTA | 0.0053 (Hectare )| 0.0053|
l44 2 ||Private |IBE. Go. 2 | 0.1001 (Hectare )|, 0.1001]
l45 |l541 ||Private |AABADI I 0.05 (Hectare )| 0.03]
l46 |l542 ||Private |BE. Go. 2 | 0.0782 (Hectare )|, 0.0782]
l47 |l543 |[Private |AABADI | 0.1169 (Hectare )| 0.1169|
l48 ||544 ||Private IHK. | 0.0843 (Hectare )| 0.0843)|
l49 ||546 |[Private |[PANVA | 0.1604 (Hectare )|, 0.1604]
l50 |l547 ||Government  |[NAALA | 0.0768 (Hectare )| 0.0768|
51 |l548 |[Private |IBE. 1 | 0.2103 (Hectare )| 0.2103|
52 |l632 ||Government  |[RAASTA | 0.0148 (Hectare )| 0.0148|
53 637/1 Private EI:RDIEEM 0.005 (Hectare ) 0.005
54 638/1 Private Eﬁﬁﬁg or 0.0054 (Hectare ) 0.0054
55 638/3 Private gﬁﬁﬁg ol 0.12 (Hectare ) 0.12
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56 ll643 ||Private lADAN | 0.0031 (Hectare )| 0.0031|
|57 |l645 |[Private |IBE. Go. | 0.2831 (Hectare )| 0.2831]
58 |l646 |lGovernment  [[NAALA | 0.0921 (Hectare )| 0.0921|
|59 ll653/1 ||Private IBE. Go. 2 || 0.1149 (Hectare )| 0.1149)|
l60 ll653/2 ||Private |IBE. Go. | 0.0254 (Hectare )| 0.0254]
61 654 Private gﬁiﬁﬁm 0.1906 (Hectare ) 0.1906
l62 ll659 |[Private |IKALI | 0.005 (Hectare )| 0.005|
l63 ll660 ||Private KA. S.G. 1 | 02214 (Hectare)|| 0.2214|
l64 ll661 ||Private KA. Go. | 0.169 (Hectare )| 0.169)
l65 |l664 |[Private [ADAN 1 | 0.0555 (Hectare )| 0.0555|
l66 ll665 ||Private |IBE. Go. 1 | 0.1381 (Hectare )| 0.1381]
l67 ll666 ||Private K. Go. | 0.169 (Hectare )|| 0.169)|
l68 ll674 ||Private INALANALL || 0.0977 (Hectare )|| 0.0977|
l69 ll675 ||Government  |[NAALA | 0.0158 (Hectare )| 0.0158|
170 ll676 ||Private |IBE. Go. | 0.1854 (Hectare )| 0.1854]
71 677 ||Private IBE. Go. 2 | 02205 (Hectare )| 0.2205|
72 ll678 ||Private |IBE. Go. 1 | 02343 (Hectare )| 0.2343]
73 ll680/2 |[Private |IBE. Go. 2 | 0.0097 (Hectare )| 0.0097|
174 ll681/2 ||Private |IBH. GO. 1 | 0.0407 (Hectare )| 0.0407|
75 |l682 ||Private |IBH. Go. | 0.1257 (Hectare )| 0.1257|
76 ll691 ||Government  [[RAASTA | 0.0328 (Hectare )| 0.0328|
177 |l694 |[Private |IBH. GO. | 0.0639 (Hectare )| 0.0639)
78 IE ||Private |IBE. 2 | 0.2553 (Hectare )| 0.2553]
179 |l858/2 ||Private |AABADI | 0.0125 (Hectare)|| 0.0125|
80 ||858/3 ||Private K. Go.1 | 0.0313 (Hectare )| 0.0313]
81 |l859/1 |[Private [PANVA | 0.0292 (Hectare )| 0.0292]
82 lI860/1 ||Government  |[PANVA | 0.0238 (Hectare )| 0.0238|
[E lls61/1 ||Private lPANVA | 0.0634 (Hectare )| 0.0634|
84 |ls67 ||Government  [[RAASTA | 0.1194 (Hectare )|, 0.1194]
85 |l868 ||Private lPANVA | 0.052 (Hectare )| 0.052]
86 869 Government gﬁkIRN ol 0.0332 (Hectare ) 0.0332
87 870 ||Private lPANVA | 02058 (Hectare )| 0.2058|
88 875 |[Private |[PANVA | 0.1071 (Hectare)|| 0.1071]
89 |l876/1 |[Private |lPANVA | 02165 (Hectare )| 0.2165]
oo 8762 ||Private lPANVA | 0.1618 (Hectare )| 0.1618|
91 877/1 Government EI?/I;{QN oI 0.0077 (Hectare ) 0.0077
o2 |l878/1 |[Private |[PANVA | 0.0947 (Hectare )| 0.0947]
lo3 |l880 ||Private |PANVA | 0.1555 (Hectare )|, 0.1555|
o4 881 |\Government  |[NAALA | 0.0021 (Hectare )|, 0.0021|
los |l882 ||Private lPANVA | 0.042 (Hectare )| 0.042)|
o6 llo ||Private IBE. Go. 2 | 03173 (Hectare)|| 0.3173|




[T &% 3(ii)]

HILT T TSIA . AHTYTL

13

97 956/638 Private 232?:1301 0.12 (Hectare ) 0.12
98 973 Private gﬁklfg\] Al 0.0458 (Hectare ) 0.0458
99 974 Private gﬁklfg\] Al 0.1117 (Hectare ) 0.1117
100 975 ||Private lPANVA | 0.0167 (Hectare )|, 0.0167
101 977/887 Private gﬁi% Al 0.0952 (Hectare ) 0.0952
102 978/887 Private gggglN or 0.2312 (Hectare ) 0.2312
l103 ll984/540 |[Private |[AABADI | 0.0264 (Hectare )| 0.0264]
|Village: Tejpur |
104 ll1102/369 ||Private INAHAR | 0.0809 (Hectare )| 0.0809)
105 1266/453 Private EQI;IRNOI 0.0632 (Hectare ) 0.0632
l106 ||1400/453 ||Private |Kali charnoi || 0.1542 (Hectare )|| 0.1542]
l107 ||1423/862 ||Private IBE. Go. 1 | 0.0859 (Hectare)|| 0.0859)|
108 1430/918 Private gg' Cfo‘ 2 BE. 0.0848 (Hectare ) 0.0848
109 ||1668/384 |[Private |AABADI | 0.0084 (Hectare )| 0.0084]
110 ||1689/546 ||Private |IBE. Go. 1 | 0.0878 (Hectare )| 0.0878|
111 ||1690/546 ||Private IBE. Go. 1 | 0.0753 (Hectare )| 0.0753|
112 ||1838/327 ||Private |AABADI | 0.0097 (Hectare )|, 0.0097|
113 ||1873/326 |[Private |[be. dviteey | 0.0636 (Hectare )| 0.0636|
114 ||1874/326 ||Government  |[RAASTA | 0.032 (Hectare )| 0.032]
115 |1875/326 ||Private |AABADI | 0.0028 (Hectare)|| 0.0028|
116 ||1886/1875 ||Government  [[RAASTA | 0.0265 (Hectare )|, 0.0265|
117 1888/1874 Private iiMMERCIAL 0.0121 (Hectare ) 0.0121
118 1889/1886 Private iiMMERCIAL 0.0035 (Hectare ) 0.0035
119 ||1890/326 ||Private |AABADI | 0.0073 (Hectare)|| 0.0073|
120 111900/920 |lGovernment  |[ROAD | 0.1782 (Hectare)|| 0.1782]
121 |[1902/1789 ||Government  ||ROAD | 0.2229 (Hectare )|, 0.2229|
122 |[1903/1423 ||Government _ |[ROAD | 0.1017 (Hectare )| 0.1017]
123 |1905/922 ||Government  |[ROAD | 0.1439 (Hectare )| 0.1439)|
124 ll1908/914 |lGovernment  |[ROAD | 0.1097 (Hectare )|, 0.1097|
125 |[1909/925 ||Government  ||ROAD | 0.0459 (Hectare )|, 0.0459|
126 |l1910/1430 ||Government _ |[ROAD | 0.1054 (Hectare )| 0.1054]
[127 ||1956/384 ||Private |AABADI | 0.0912 (Hectare )| 0.0912)|
128 1957/384 Private égﬁﬁle ) 0.5048 (Hectare ) 0.5048
129 ||1966/589 |[Private |IBE. Go. 2 | 0.0572 (Hectare )|, 0.0572]
130 ||1968/1965 ||Private |IBE. Go. 1 | 0.0063 (Hectare )| 0.0063]
131 [11969/1965 ||Private IBE. Go. 1 | 0.1321 (Hectare )| 0.1321]
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132 319 Private ?gggﬁg? 0.2057 (Hectare ) 0.2057
133 320 Private gigflgiM 0.265 (Hectare ) 0.265
BHUDAN
134 321 Private BOARD KA. 0.2766 (Hectare ) 0.2766
CH.
135 1326 ||Government  |[RAASTA | 0.1124 (Hectare )|, 0.1124]
|136 ||327/1 ||Private ||be. dviteey || 0.0307 (Hectare )” 0.0307|
137 13272 |[Private |Ibe. dviteey | 0.0364 (Hectare )| 0.0364]
138 |1327/3 |[Private |[AABADI | 0.0446 (Hectare )| 0.0446|
139 382 Private égB?DI BE. 0.2311 (Hectare ) 0.2311
140 391 ||Government  |[NAALA/NAALI || 0.005 (Hectare )|, 0.003]
141 1397 ||Government  |[RAASTA | 0.0187 (Hectare )| 0.0187]
142 ll451 ||Private IKA.KA. | 0.1145 (Hectare )| 0.1145|
143 |l452 ||Government  |[NAALA/NAALI || 0.059 (Hectare )|, 0.059)
144 |las4 |[Private |lka. 1 ka. 2 | 0.1585 (Hectare )|, 0.1585|
145 |l455 |[Private |lka. sa. g 2 | 0.1305 (Hectare )| 0.1305|
146 ll456 ||Private |lka. sa. g 2 | 0.084 (Hectare )| 0.084|
147 |l457 ||Private IBE. Go. 2 | 02148 (Hectare)|| 0.2148|
148 ||500 ||Government  [[NAALA/NAALI || 0.0015 (Hectare )|| 0.0015]
149 ||546 |[Private |IBE. Go. 1 | 0.0508 (Hectare )| 0.0508|
l150 ||547 ||Private |IBE. GO. 1 | 0.2537 (Hectare )| 0.2537]
151 548 Private BE.GO. 2 BE. 0.2566 (Hectare ) 0.2566
GO. 1
152 549 Private glé ?O' 2 BE. 0.1759 (Hectare ) 0.1759
153 ||563 |[Private |IBE. Go. 2 | 0.0263 (Hectare )|, 0.0263]
154 ||564 ||Private |IBE. GO. 2 | 0.2153 (Hectare )| 0.2153]
155 566 Private Egggglgh ch. 0.026 (Hectare ) 0.026
156 568 Private gggg{;ﬁh ch. 0.0163 (Hectare ) 0.0163
157 |l569 |[Private |lbe. sa. g. 1 | 0.0892 (Hectare )| 0.0892]
158 ll570 ||Private |[be.sa. g. 1 | 0.022 (Hectare )| 0.022]
159 |l571 ||Private |IBhugo 3 | 0.2256 (Hectare )|, 0.2256|
160 |l586 ||Private |IBE. Go. 1 | 0.178 (Hectare )| 0.178|
161 ||587 ||Government  |[RAASTA | 0.046 (Hectare )| 0.046]
162 588 Private EIXIIJ)ISEM 0.0971 (Hectare ) 0.0971
l163 |l858 ||Private |IBE. GO. 1 | 0.009 (Hectare)|| 0.009)|
164 860(860/1,860/2) |[Private Ei}?fﬁ EMAHIN 6 2883 (Hectare ) 0.2883
l165 |l861 ||Private |IBE. Go. 1 | 0.2252 (Hectare )|, 0.2252]
166 |l862 |[Private |IBE. GO. 1 | 0.1897 (Hectare )| 0.1897]
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l167 86312 |[Private |IBE. GO. 1 | 0.0177 (Hectare )| 0.0177|
168 872(872/1,872/2)  ||Private gilf& IMAHLY 6 1716 (Hectare ) 0.1716
169 874 |[Private |IBE. GoO. 1 | 0.4692 (Hectare )| 0.4692]
170 8742 ||Private IMAHI NAHAR ||  0.0485 (Hectare )|| 0.0485|
171 |l883 ||Government  |[RAASTA | 0.0216 (Hectare )| 0.0216|
172 |l8s6 |[Private |IBE. Go. 1 | 0.4854 (Hectare )| 0.4854]
173 914 Private ggg% ol 0.0611 (Hectare ) 0.0611
174 918 Private BE.GO. 2 BE. 0.0838 (Hectare ) 0.0838
GO. 1
175 919 Private EEXE;I ol 0.0302 (Hectare ) 0.0302
176 |lo21 |[Private lPAAL | 0.0039 (Hectare )| 0.0039
BHURI
177 925 Private CHARNOI BE. 0.1151 (Hectare ) 0.1151
1
178 926 Private EI:[I;I;;M 0.0029 (Hectare ) 0.0029
179 ll927 ||Private lPAAL | 0.004 (Hectare )| 0.004|
|Village: Harmatiya |
180 1313/318 Private EEXEIN ol 0.007 (Hectare ) 0.007
181 1314/318 Private gﬁgﬁi\wl 0.0821 (Hectare ) 0.0821
182 1346/1207 Private gﬁiI&ND ol 0.0631 (Hectare ) 0.0631
183 |l1378/1353 ||Government  |[RAASTA | 0.1397 (Hectare )| 0.1397]
184 1316/ ||Private |IBE. GO. 2 | 0.0437 (Hectare )| 0.0437]
185 317 Private g%.dzv iteey, BE. 0.0225 (Hectare ) 0.0225
186 318 Private Egggglgh ch. 0.1833 (Hectare ) 0.1833
187 13291 ||Government  |[NAALA/NAALI || 0.021 (Hectare )|, 0.021]
188 1333 ||Private IBE. TRITYIA ||  0.0258 (Hectare )|| 0.0258|
|Village: Borwat |
189 ||1042/847 |[Private |[Kali Kadim | 0.0222 (Hectare )|, 0.0222]
190 |[1055/774 ||Private |[KA-1 | 0.098 (Hectare )| 0.098|
191 1059/1056 Private residential 0.0222 (Hectare ) 0.0222
aabaadee
192 |l1070/218 ||Private B.G.-2 | 0.0444 (Hectare )|| 0.0444|
193 1071/218 Private residential 0.29 (Hectare ) 0.29
aabaadee
194 1073/1063 Private residential 0.2121 (Hectare ) 0.2121
aabaadee
195 |[1074/1063 |[Private KA. G.-2 | 0.0115 (Hectare )| 0.0115
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196 1075/1064 Private residential 0.0652 (Hectare ) 0.0652
aabaadee
l197 ||1076/1064 |[Private KA. G.-2 | 0.0114 (Hectare )| 0.0114]
198 ||147 ||Government  |[RIVER | 0.2324 (Hectare )| 0.2324]
199 ll159 |\Government  |[RIVER | 02036 (Hectare )| 0.2036|
200 173 ||Private KA. G.-1 | 0.0191 (Hectare )| 0.0191|
201 ||174 |[Private |B.G.-1 | 0.0688 (Hectare )| 0.0688|
202 1175 |[Private IB.G.-1 | 0.0264 (Hectare )| 0.0264]
1203 193 ||Government  |[RAASTA | 0.0339 (Hectare )| 0.0339)|
204 199 Private ﬁIISIEEM 0.1146 (Hectare ) 0.1146
205 |l200 ||Private IB.G.-2 | 0.0961 (Hectare )| 0.0961]
206 201 ||Private KA. GO. 1 | 0.0122 (Hectare )| 0.0122]
1207 |l203 ||Private KA. G.-2 | 0.2458 (Hectare )| 0.2458|
208 |l204(204/1) ||Private KA. Go. 2 | 0.0029 (Hectare )|, 0.0029)
209 |l206 |[Private KA. Go. 2 | 0.0358 (Hectare )| 0.0358|
210 218 ||Private |IBE. Go. 1 | 0.0185 (Hectare )| 0.0185|
211 219 ||Private KA. GO. 1 | 0.0752 (Hectare )| 0.0752|
212 220 ||Private KA. G.-1 | 03089 (Hectare )| 0.3089|
213 221 |[Private KA. G.-1 | 0.002 (Hectare )| 0.002]
214 |l228 |Government  [[RAODPWD || 0.0222 (Hectare )| 0.0222]
GRAM
215 229 Private PANCHAYAT 0.0346 (Hectare ) 0.0346
AABAAADI
216 |l230 ||Government  [[RAASTA | 0.0228 (Hectare )|, 0.0228|
217 363 ||Government  |[MAGARI | 0.1027 (Hectare )| 0.1027]
218 364 Private EIISIEEM 0.7584 (Hectare ) 0.7584
219 365 Private EAéIISIEEM 0.3392 (Hectare ) 0.3392
220 366 ||Government  [[AABADI | 0.1729 (Hectare )|, 0.1729)
221 369 |[Private kA2 | 0.0202 (Hectare )| 0.0202]
222 ?(7)8;1/(3)3(7);370’ Private KA.2 0.0415 (Hectare ) 0.0415
223 1372 ||Private KA. 2 | 0.1791 (Hectare )|, 0.1791]
224 |l422 |[Private |lka. 1 | 0.094 (Hectare )| 0.094|
225 42312 ||Government  |[Mahi Nahar || 0.0054 (Hectare )| 0.0054]
226 427 Private I;A G 1KA.G. 0.4004 (Hectare ) 0.4004
227 428/1 Private EQIL)IEEM 0.0333 (Hectare ) 0.0333
228 428/2 Private EQIL)IEEM 0.1983 (Hectare ) 0.1983
229 429/1 Private ﬁ]ISIEEM 0.2003 (Hectare ) 0.2003
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. KALI
230 429/2 Private KADEEM 0.0424 (Hectare ) 0.0424
. KALI
231 463/365 Private KADEEM 0.0389 (Hectare ) 0.0389
. KALI
232 467/405 Private CHARNOI 0.042 (Hectare ) 0.042
. KALI
233 469/405 Private CHARNOI 0.2426 (Hectare ) 0.2426
. KALI
234 470/405 Private CHARNOI 0.3598 (Hectare ) 0.3598
. KALI
235 545/366 Private CHARNOI 0.3067 (Hectare ) 0.3067
. KALI
236 549/366 Private KADEEM 0.233 (Hectare ) 0.233
SHREE
237 552/405 Private SARKAR 0.0166 (Hectare ) 0.0166
AABAADI
. KALI
238 559/366 Private CHARNOI 0.0849 (Hectare ) 0.0849
. KALI
239 561/365 Private KADEEM 0.1109 (Hectare ) 0.1109
. KALI
240 571/405 Private CHARNOI 0.1014 (Hectare ) 0.1014
. KALI
241 576/405 Private KADEEM 0.078 (Hectare ) 0.078
. KALI
242 584/366 Private KADEEM 0.2663 (Hectare ) 0.2663
SHREE
243 689/204 Private SARKAR 0.1549 (Hectare ) 0.1549
AABAADI
. KALI
244 702/585 Private KADEEM 0.1086 (Hectare ) 0.1086
245 7081219 ||Private KA. G.-1 | 02042 (Hectare)|| 0.2042)|
709/427(1086/709, .
246 1085/709) Private KA. GO. 1 0.1032 (Hectare ) 0.1032
247 |l715/430 |[Private B.G.-2 | 0.0415 (Hectare )| 0.0415|
248 |l755/585 |[Private |AABAADI | 0.0463 (Hectare )| 0.0463|
249 ||756/701 ||Private |AABAADI | 0.0917 (Hectare)|| 0.0917|
250 |l757/702 |[Private |[AABAADI I 0.07 (Hectare )| 0.07]
251 ||782/175 ||Private |B.G-1 | 0.0847 (Hectare )| 0.0847]
. KALI
252 838/428 Private KADEEM 0.004 (Hectare ) 0.004
. KALI
253 843/467 Private CHARNOI 0.1325 (Hectare ) 0.1325
. KALI
254 844/467 Private CHARNOI 0.1168 (Hectare ) 0.1168
. KALI
255 854/585 Private CHARNOI 0.0054 (Hectare ) 0.0054
256 llo17/868 |Government  |[N.H.RAOD || 0.0077 (Hectare )|, 0.0077
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257 llo19/370 |Government  |[N.H.ROAD || 0.1851 (Hectare )|, 0.1851]
[258 |lo60/701 |[Private |[AABAADI | 0.0382 (Hectare )| 0.0382]
259 965/471 Private ﬁ]ISIEEM 0.0334 (Hectare ) 0.0334
260 |l965/471 ||Private ||Kali Kadim | 0.1074 (Hectare )|, 0.1074]
| Totall| 25.737|
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